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Major works Planned Estimated Expenditure 
cost u pto 3/8~ 

(Rs. in lakhs) 

---------_._ ---------
21 . Approach Lighting system (precision and simple approach) 67. 00 2.85 

22. X-Ray Baggage Inspection Equipment 2 sets 28.00 1 1.00 

23. Provision of Conveyor Belt 1.99 

24. Construction of bound'\ ry wall 7·57 

25. Acquisition of land for approach light 20.00 

26. Construction of Community Centre 2.00 

27. Provision of visitor's g..tllcry 2.00 

28. Construction of barracks for security staff 2.00 

29. Construction of residential quarters 6.00 

30. Construction of M.T. garages 5,00 

31 • Construction of semi-permanent structures for customs 

32. Mechanical sweepers 

2.00 

5. 00 

All ge:J har~ment by customs officials at 
Trivaodmm Airport 

419. PROF. P . J. KURIEN: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether Govennment are aware that 
the pa~engers coming from Gulf coun-
tries to the Trivandrurn Airport are too 
much harassed by Customs officials; and 

(b) if so, what steps Government pro-
pose to take to avoid thi .:;'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SAWAI 
SINGH SISODIA): (n) and (b). Some 
complaints have been received from time 
to time, about the difficulties that are ex-
perienced by passengers coming not only 
from Gulf countires and clea.red at Trivan-
drum airport but also others. The'Se are 
looked into for appropriate action. As a 
result and even otherwise, severa] correc-
tive measures have been taken such as the 
introduction of 'Green Channel' system of 
clearance, abolition of the system of fines 
and penalies in respect of passengers bag-
gage and introductiom instetad of slab 
rates of duty, better and higher level super-
vision etc. These ~easures have resulted in 

the passengers' clearance being facilitated 
considerably. 

Relaxation in credit policy and making 
funds available to industry and trade 

420. SHRI R. P. G EKWAD: Will the 
Minister of FINANCE be pIca ed to state: 

(a) whether Governmel!lt are aware that 
textile, sugar, tra~tor and most other in-
dutsries are faced with acute problem of 
working capital to carryon day-to-day 
operations in the face of rising prices of 
raw materials and wages; 

(b) whether Government are also aware 
that the crisis on industrial anu commercial 
fronts due to acute shortage of working 
capital is depending; amd 

(c) if so, do Government propose to re-
view and .retUXl i the credit policy and make 
available requisite funds to the industry 
and trade so as to keep wheels of produc 
tion continuous]y moving? 

THE DEPUTY MINISTER IN THE 
MINISTRY ()F FINANCE (stIRI 
JANARDHANA POOJARY): (a) to (c). 
In the --context of the need to curb infia-
tiO:llary 'pressures in the economy, Reserve 
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Ban of India bad to take several mea-
ures to contain 'the volume of credit eX-

pansion to reduce the Jiquidity in the 
economy. The instiLUtion·w;sc ~nd sector-
wise impact of these meaSllre~ is being 
continuously assessed by the Reserve Bank 
of India with a view to securing better 
credit planning and ensuring continued flow 
of credit particularly to sma ner borrowers 
in the priority sector and the beneficiaries 
under the 20 Point Programme. It is a1 0 

expectcd that the larger borrowers should 
reduce their reliance on the banking ~y tern 
by bringing in larger fnnds from own or 
long-term sources. In thi cOlltext, some 
sectors of the indmi f ries ullc1ulilng textile, 
sugar and tractor indu tries, ha\'(.' been re-
presenting both to the Government and 
the Reserve Bank of India regarding 
requirements of additional working capi-
tal fund s for such industries and addi-
tional terms loans to purchasers of trac-
tors and trucks. As a result of the re-
views undertaken by the Reserve Bank 
of India, it ha announced the follow-
ing modifications in its credit policy to 
cnable the banks to overcome their 
liquidity problem:-

(i) The Cash Rcserve Ratio was re-
duced with effect from 0-4-82 from 7.75 
per cent to 7.25 per cem and has been 
further reducC'd to 7 per cent from 
11-6-82. 

(ii) The Gash Rescl ve Ratio in res-
pect of deposits under non-resident (ex-
ternal) rupee account ha~ been reduced 
with effect from 9-4-82 from 7.75 per 
cent to 3 per cent. 

(iji) The refinance entitlement in res-
pect of credit for food procurememt has 
been increased to 50 per cent of the 
excess over the level c.f Rs. 2Z00 crores 
and 100 per cent ever the Icye] of Rs . 
2600 crores. ," 

To me~t the cre.rlit requirements of sea-
sonal industries and vital sectors of the 
economy like sugar, tractors etc., many 
pecial measures like release of discre-

tionary refinance by Reserve Bank of India, 
interim finance by Agricultural Refinance 
and Development COrp~\i atiorJ, expeditious 
disposal of credit prop(Jsals etc., were 
taken. Reduction in margiu has been per-
mitted. 

The e relaxations in the credit policy 
will make available more UquiJity with the 
banks and enable them to better meet the 
genuine requirement for productive pur-
poses of industries as we] l as for the im-
plementatiom of the 20 Poi ~t Programme 
including the Integrated Rural Develop-
ment Programme. 

Setting lII> of Gold refineries 

421. SHRJ R. p , GAEKWAD: Will the 
J\1inistcr of FJNANC.s he ple'l~ed to state: 

(a) whether GO\'el nment propose to set 
up gold refinerje~ to 'Je run .md managed 
by Government at some important centres 
iI:1 the country including one at Ahmedta-
had; 

(b) if ~o, which ure tho 'e ct:ntres and 
the progress 0 far made in the direction of 
e!-'tab li shment of a gold refinery at Ahme-
dabad? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINAN E (SHRT SAWAr 
SI GH SISODIA): (a) Yes, Sir. 

(b) It is propo ed to set up gold rc-
D neries (to be run by the Government) 
at the following centres in the country:-

1. Nugpur. 
2. Madms. 
3. Hyderabad. 
4. Varana i. 
5. Delhi. 

6. Amritsar. ..... 
7. Ahmedabad. 
8. Cochin. 

The details regardimg opening of a gold 
refinery at Ahmedabad are still under 
examination. 
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